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Lvilcesslon to Government Emp!o),eea 
. uDder InCOme Tax Act, 1181 

1739. SHRI BHEEKHABHAI: Will 
the'Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that Section 
89FF of the Incolne Tax Act, 1961 t'n-
visages the concession to be given to 
the Government employees whose 
gross income is only Rs, 8.000 p.a. is 
continuing to-date; 

(,b) if" so, the reason why it has not 
been amended when the net income 
limit for income-tax purpose has been 
increased from Rs .. 8,000 to 12,000 p,a.; 

(c) if not, what are the reasons 
therefor; 

(d) is there any p'roposal to amend 
it in future; and 

(e) if not, what are the reasons for 
not amending Section 80FF of the In-
come -Tax Act, 1961. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SA W AI SINGH SISODIA): (a) tb 
(e). Under section 80FF of the Income-
tax Act, 1961, Indian citizens having a 
gross total income not exceeding 
Rs. 12,000 were entitled to a specified 
deduction in respect of expenses in-
curred on higher education in certain 
cases. With the raising of the exemp-
tion limit from Rs. 10,000 to 'Rs. 12,000, 
this prvision became redundant and 
has . accordingly been omitted 
by the Finance (No.2) Act, 1980. 
The omission tak.e effect from 1st 
April, 1981. At present, there is no 
proposal under consideration of the 
Government to amend the provisions 
of section. 80FF. 
ToUrists Centres ill every Foret,. 

country to promote Tourism 

1741. 811ftI C. CHINNASWAMY: 
Will the -Minister of TOURISM AND 
CIVIL A VI~ TION be pleased to state: 

(a) whether it is a tact that Gov-
ernment Tourist Offtc.. ever.... a.re 
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spread very thinl7 and alao haVe an 
insufticient impact in attracting fore-
iin tourists;' , 

(b) whether it is also a fact· that 
only one person in every 250 Tourim 
world-wide visits India; and 

(C) if SOt the steps taken by Gov-
ernment to set up Tourist Centres in 
every country in order to promote 
our Tourism Industry? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) No, Sir. The Central 
Department at Tourism maintains 18 
'Tourist Offi'-!es abroad in cities and 
countries with the maximum IPOtential 
for the promotion of tourist traffic to 
India. These offices are located in 
USA, Canada, UK, Continental Europe, 
Japan. Thailand, Singapore, Australia 
and Kuwait. In addition, seven officers 
have also been posted at vantaee points 
in USA, Australia. Iran and Japan. The 
tourist traffic to India registered an in_ 
crease of 12.1 per cent in the decade 
1969-"79 as against the world average 
of 5.8 {per cent. The average stay ot ' 
tourists in India in 1979 was 25.6 days 
as against the world average of four 
to six days. In actual numbers the 
tourist traffic more than trebled in the 
lO-year period 1969-79, from 244, 724 
in 1969 to 764,781 in 1979. Thus it 
cannot be' sairl that Tourist Offtces ab-
road have had an Insufficient impact in 
attracting foreign tourists to India. A 
statement indicating the location of va· 
rious tourist offices overseas is placed 
belOYl. 

(b) The ratio of foreign tourist arriv-
als in India to world-wide viSits ot 
tourists was 1 : 353 in 1979. 

(c) Tourist Otfices in foreian coun-
tries are opened as and when the need 
arises, the primary criteria heln. tbe 
potential of any particular country te 
lenerate tourist traftle to India. 



'Statemeat 

For the "romotion of tourist traftlc frn~ the countries abroad, 18 Gevernmc:at of Indi 
Tourilt O&~e. have bcten let up in various cOUlitries abroad aJ shown below:- •. 

. -. _......,_--- ---_. 
S.No. Tourist Office 

1. New \-OIk 
Q. Loa Angeles 
3· Chicaso 
4· Toronto 

5· London 

6. Geneva ,. Paris 
8. Frankfurt 
g. Stockholm 

10. Bruuels 
II. Milan 
12. Vienna 

13· Tokyo 
14· Banakok 

15· Sydney 
16. Singapot~ 
17. Perth 

18. Kuwait 
_ ...... _-_. __ ._._- --.~~ 

J urisdictiGn 

--------._ --
1 USA, Latin America, Canada and Carrilled J Islands 

U IK. and Eirt" 

Continental Europe 

l Japan, Phillipinet, HOItl KOIlI and Thai-· 
I land 

} 
Austn ... ia, New Zealand, Fiji !slATC:., Sir.,a-

pore, Mala)'aia and Indonesia 

West A,ia 
._----_._ ._._._--

Seven officers are based in Washington ;.0., Miami, Dallas and San Frar.:cisco in the USA 
l\lelbourne in Australia, Tehran in Iran aad Osaka in Japan. 

Sappl,. .1 COal t. Bekaro Steel ~I .. t 

1742. SHRI K. P. SINGH DEO: Will 
the Minister of STEEL AND MINES be 
pleased to .tate: 

(8) whether it is a tact that as 
against a minimum requirement of 
200 mva the Bokaro Steel Plant is be. 
ing supplied only 110 mv. of coal: 

(b) whether it .iss also a fact that 
during the first fortnight of August, 
1880 the steel plant has suf!ered a loss 
of Ra. 50 crores and there Is threat of 
equipment. bein, damaled: and 

(c) It 80, the Itep taken to improve 
the situation'· .. 

THE MINISTER OF COMMERCB 
AND STEEL AND MINES (SHRI PRA-
NAB MUKHFtItJEE): <a> Presumably. 
t.he reference to eoal i8 by mistakct and 
the Question actually relates to the sup-
.b~ of D8Wer, The eoatraot 4emaa .. 

of power for Bokaro Steel Plant from. 
Damodar Valley Corporation is 145 

. MV A aDd. the minimum requirement 
fOr continuous operation 110 MVA. Aa 
against this the drawal restrictions im-, . 

posed by the DVC have reportedly been 
from 5 to 100 MV A for 90 per cent or 
more of the time duriDl April to Octo-
ber, 1980. 

(b) In the inte,rated operation of a 
steel plant like Bokaro short-falls of 
coal, power etc. haVe a combined effect 
on the operations and lead to loIS in 
production. The national figure of pro- . 
ductlon loss due to power ahortag. 
alone tor the first fortnight of August, 
1980 as far as it could be computed, is 
18,000 tonnes of saleable ateel valued 
at Rs. 5.4 crores. As regards dama,. 
ta equipment by Inadequate or inter· 
rupted power supply, it 11 a fact that 
the lives of motors,. wlndinp of dri· 
vel ate. .", .d-v .... 1" ........ . 




